LIR No. 248/17
Kamla Devi ve M/s Gura Govind Singh Hospital

17.09.2020
Present: None for the LRs of the workwoman.
None for the management no.1 and 2

Management no.3 is already exparte.

Earlier the adjournment was sought to file an
application to bring the LRs of the deceased workwoman on record,but,
despite of availing number of opportunities, no such application has
been filed till date.

Today, no one has appeared on behalf of any of the

LRs of the deceased workwoman through video conference

In the interest of justice, last and final opportunity is

granted to the LRs of the deceased workwoman to file the said
application.
Accordingly, the matter stands adjourned for the

same purpose on 02.11.2020.

Ahlmad of this court is directed o send the copy of
ouse Avenue

this order to the concerned official of District Co

Court Complex, New Delhi for uploading on th icial website of

Delhi District Court.

(PAWAN KEMAR ro)

PRESIDING OFFICER:LABOUR COURT-IX

ROUSE AVENUE COURTS,NEW DELHI
17.09.2020
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LI No. 702/19
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17.09.2020

Present: None for the parties.

The matter is fixed for filing rejoinder, framing of

issues and also for personal appearance of the parties.

Today, no one has appeared on pehalf of any of the

parties through video conference

Accordingly, the matter stands adjourned for the

same purpose on 04.11.2020.
Ahlmad of this court is directed to send the copy of
of District Qﬁﬁr‘t Rouse Avenue

this order to the concerned official
g on thg gfﬁcial website of

Court Complex, New Delhi for uploadin

Delhi District Court.

(PAWAN KUMAR MATTO)
PRESIDING OFFICER:LABOUR COURT-IX
ROUSE AVENUE COURTS,NEW DELNE
17.09.2020



LCA No. 182/16
Bhimsen ve A V. Engg. Industrics
17.09.2020

Present: None for the workman.
Sh. Shashwat Singh Gaur, AR for the management.

The matter is fixed for framing of issues, but today,
no one has appeared on behalf of workman through video conference

Accordingly, the matter stands adjourned for
framing of issues on 13.10.2020.

Ahimad of this court is directed to send the copy of
this order to the concerned official of District

ourt, Rouse Avenue
Court Complex, New Delhi for uploading on/thé official website of
Delhi District Court.

(PAWAN KUMAR MATTO)
PRESIDING OFFICER:LABOUR COURT-IX
ROUSE AVENUE COURTS,NEW DELNI
17.09.2020



LID No. 401/19
Bablu vs M/s Cargo Motors (Delhi) Pvt Ltd.

17.09.2020
Present: None for the parties.

The matter is fixed for framing of issues,
but today, no one has appeared on behalf of any of the
parties through video conference

Accordingly, the matter stands adjourned
for the same purpose on 20.10.2020.

Ahlmad of this court is directed to send
the copy of this order to the concerned official of District
Court, Rouse Avenue Court Complex, New Delhi for

uploading on the official website of Defhi) District Court.

PRESIDING'OFFICER:LABOUR COURT-IX
ROUSE/AVENUE COURTS,NEW DELHI
’ 17.09.2020



LIR No. 2330/1D
Nitin ve Chetan Ji and Sons Company

17.09.2020

Present: None for the parties,

The matter is fixed for filing of rejoinder and framing
of issues, but today, no one has appeared on behalf of any of the

parties through video conference

Accordingly, the matter stands adjourned for filing of
rejoinder and also for framing of issues on 26.10.2020.

Ahlmad of this court is directed to send the copy of
this order to the concerned official of District Courty Rouse Avenue
Court Complex, New Delhi for uploading on ﬂ'l_e/ofﬁcial website of

Delhi District Court. /f :fdgjﬂ

(PAVWAN KIMAR MATTO)
PRESIDING OFFICER:LAROIR (OURT-IX
HROUSE AVENUE (OURTSNEW DELHIE
17.09.2020






